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IN THE CENTRALLADMINISTRATIVE TRIBUNAL HYDERABAD BENCH:HY

Betuween: 0A,NO. 51B/1999 Datg:5-4=-1999
P.Penchala Subbaiah «+..Applicant
-And

1. The Chief Post faster General

AP.Circle,Hyderabad,
2, The Supdt of poast offices o

Gudur Division,Nellore »««sRBspondents
Counsel for the Applicant eees9,Nanda
Counsel fDr the RESDDndBnt- * cc-oB-NoSharma
CORA# ¢

THE HON'BLE MR.JUSTICE.D.H, NASIR :VICE - CHAIRMAN

THE HON'BLE MR, BXSXIRIXRKRANES MAAR ;: MEMBER (RDMN) -
H.RAJENDRA PRASAD

E 22 B L 11

1!

THE TRIBUNAL NADE THE FOLLOJING ORDER:

Heard fira.S5,Nanda learned counsal for thes applicant and
Mr.Jacob Por Mr.Nasasimha Sharma for the respondents.

The applicant is a candidate for ths post of EDBPM,
Thopugunta Branch office,Kaluvoy Mandal,Nellore District,Gudur
postal division, He is an ST candidate and the post is reserved
for ST.

The Grievance of the applicant is that he has not
received any intimation regarding verification of doguments
submitted by him alonguith the other applicants for the said
po sts.

It is directed that the documents submitted by the
applicant be verified in the usual course alonguith those
submitted by the other candidate® for the post ard let the
most suitable candidate be selected for appointment.

Thuq\the A is dispossd of. ' ﬂ1"

“Buf ¢
Section Officer.
Copy to:-

1. The.Chief post master General,AP.Circls,Hydsrabad.

2, The Supdt.of Post offices,Gudur,Division,Ngllore (B8T)
3. One copy to Mrs. Nanda,Advocate CAT,Hyderabad.

4., One Copy to 8.N.Sharma,Sr.CGS5C,CAT,Hyderabad,.

5. One spare. *
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